S | CENTRAL ADMINISTRATIVE TRIBUNAL
N - _ CALCUTTA BENCH '

Ne. M. A,474 of 1998
(0.A.1478 of 1396)

Date ef (rder : 20.11.1998

Present HBn‘Slé Mr.dustice S.N.lMallicks Viée—Chairmin.

Hon'b le M .B.P.Singhs Administrative Memeer.

SOUTH EASTERN RAILWAY
Vse

PRANAB KUMAR DUTTA
(74

Fer the S,E.Railyay ; Mrs.B.Rays ceunsel,

Fer the eriginal applicant/ M oB.C.5inhas ceunsgsl,
respendent, .

0RDER

S.N.Mallicks V.Ce

In this MA. the respendent-3pplicant have prayed fer
further extensien ef time in the mafter @fvéempliaﬁee éF ths
order dated 3.6.1998 passed in 0.A,1478 of 1986,

2. Af ter hearing Weth the parties: we givé twe menths tims

more frem this day to cemply with the séid order witheut fail,

Let it Be recorded that ne further time will Be granted feor

the purpese. '

3. M A.474 of 1998 stands disposed of accordingly. Ne order
is mads a5 te costs.

Iy

(B.P.Singh) | (SeN.Mallick)
Administrative Member ' Vice=Chairman

TeSe



